
THE GAUHATI HIGH COURT
(HIGH COURT OF ASSAM, NAGALAND, T4IZORAI'4 AND ARUNACHAL PRADESH)

OTIFICATION N

Dated Guwahati the 25th September,2024

The Gauhati High Court has been pleased to clarify that calculation of
units against disposal of POCSO Act cases by Sessions Judge/Addl, Sessions

Judge/Addl. Sessions Judge-cum-Special Judge (POCSO) dealing with pOCSO

cases will be covered as per Sl. No-4 of Table-A in the Notification No,1 dated

4.5.2O2O (Memo No. HC- VI- 6/ 2OO9/ 458 - 4 78 / 5TT).

By Order,

Sd/- C. B. Gogoi
REGISTRA R VIGILANCE

Memo No.HC. VI-06/2009/834-910/STT Dated 25. 9.2024
Copy to:

1. The Registrar (Judicial/Administration/Esta blishment), Gauhati Hiqh Court, Guwahati.
2. The Registra r-cu m-Principa I secretary to Hon'ble the Chief lustice, Gauhati High Court,

Guwahati.
3. The District & Sessions ludge,

Baksa / Bajali / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo I Chtang I
Darrang / Dhemaji / Dhubri / Dibrugarh / DimaHasao / Goalpara / Golaghat / Hailakanai /
Hojai / Jorhat / Kamrup (M) / Kamrup / KarbiAnglong / Karimgani / Kokrajhar / Lakhimpur
I Majuli I Morigaon / Nagaon / Nalbari / sivasagar / sonitpur / Southsa lma ra-Mankachar /
Tinsukia / Udalguri / West KarbiAnglong.
(He/She is requested to circulate the ilotification amongst the Judicial Officeri
under h is/ her j u risdiction ).4. The secretary, Gauhati High court Legal services committee, Gauhati High court,
Guwahati.

5. The Principal Judge, Family Court, Barpeta/ Cachar/ Dhubri / Kamrup (N4)_No. 1, No. 2 &
No. 3 / Nalbari, Assam
(He/she is reguested to inform alt the officers under his/her control about this
Notification),

6. The lt4ember, MACT, Barpeta/ Cachar/ Dhubri/ Goalpara / Kamrup (la) No. 1, 2 & 3 I
Nagaon/ Nalbari/ Sonitpur/ Kamrup (Amingaon), Assam.

7. The Special Judge-cum Judge, Designated Court, Assam.8. The Special Judge, Assam.
9. The Special ludge, CBI & NIA, Assam.
10. The Special Judge, NDpS Court, Guwahati, Assam.
11. The Special Judge, CBI, Assam, Addl. CBI Court No. 1, 2 & 3, Guwahati.
12. The Presiding Officer, Labour Court, Kamrup (M), Guwahati / Dibrugarh, Asssam.
13. The Presiding officer, Industrial rribunal, Guwahati / Dibrugarh / cichar, Rssam.
14. The loint Registra(s)/ Deputy Registrar (s) / Asstt. Registrar (s), Gauhati High Court,

Guwahati.
15. The Director, Law Research Institute, Gauhati High Coult, Guwahati.



I

16. The Research Officer, ludlcial Academy, Assam.
(He/She is reguested to ptace this Notification before the Honble Directorl
Judicial Academ y, Assam )

17. The Librarian-cum-Resea rch Officer, Gauhati High Court, Guwahati.
18. The Project Manager, Gauhati High Court, Guwahati.

(He is requested to upload this Notification in the website of the Gauhati High
Court.)

19. The P.S. to Hon'ble lYr. / Mrs. Justice-, Judge, Gauhati High

Court, Guwahati
20. The A.O. (ludicial), Gauhati High Court, Guwahati
21. The CA to Registrar General, Gauhati High Court, Guwahati.
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